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ttilC up of Grape R I search Centre in 
ortllindl 

2388. SHRI CHIRANJI Lt\L HAR~ 
MA: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether there is any proposal to set 
up a grape re earch centre in orther.n 
India; 

(b) if 0 the ite selected for etting 
up the centre; and 

(c) the amount to. be incurred thereon? 

THE MINISTER OF AG CULTURE 
(RAD \ BIRE ORA SINGH): (a) 0, 

Sir. Th~re is no proposal to et up a grape 
research centre in Northern India during 
the Sixth Plan period. 

(b) and (c). Question does not ari e. 

Production of Vans pati, Margarine, Refind 
Oil and indu trial Hard Oil 

2389 .. SHRIMATI GEETA MUKHER-
JEE: 

SHRI AJOY BISWAS: 

Will the Minister of FOOD AND CI-
VIL SUPPLIES be pleased to state: 

(a) whether the production allowed 
under Vegetable Oil Product Control 
Order 1975 'and other such Control Droers 
lay down the extent to which Hindu 'tan 
Lever Limited can produce Margarine, ' Re-
fined Oil and Indu trial Hard Oils under 

Vanaspati 

Margarine 

Refined Oi Is 

Industrial Hard Oils 

the cover of the Main Ucence issued to 
them for production of Vanaspati; 

(b) if so, the details 0 he respectiv 
cap citie Jaid down by the Vegetable Oi 
Product Control Order 1957 or any other 
such orders in e pect of Margarine, Re-
fined Oil and Industrial Hard Oils; and 

(c) the actu I production by Hindustan 
Lever Limited Gbaziabad of Vana pati 
M arg rine, Refined Oil and Industrial 

ard Oil re pectively in (ae year 1974, 
1975 1976 and 19771 

TOO MI ISTER OF STATE OF THE 
MINIS RY OF FOOD AND, CIVIL SUP-
PLIES (SHR BHAGWAT JRA. 
AZAD): (a) and (b). While the Vege-
tabJe Oil Products (tandard of 
quality) Order, 1975, issued un-
der the Vegetable Oil Products Control 
Order, 1947 does not lay down the ex-
tent to which Mis Hindustan Lever Limi-
ted or any v naspati unit licen ed/regi -
tered under the Industrie (Development 
& Regulation) Act, 1951, can produce-
Margarine and Industrial Hard Oils for 
soap manufacture, the productfon of Re-
fined Oil can be undertaken t1Y such 
units to the extent of 25 per cent of their 
production of vana pati during any calen-· 
dar month under the Vegetable Oil Pro-
duct Producers (Regulation of Refined' 
Oil Manufacture) Order, 1973. 

( c) The actual production of Van pat· 
Margarine, Refined Oils and Indu trial' 
Hard Oils by Mis. Hiodustan Lever 
Limited, Ghaziabad, for the y ar 1974 to' 
1977 is a under: 

(In t n nC's) 

J974 1975 1976 1917 

6,621 16,113 14,841 15 ,30 4-

1,178 55 ga 1 5 

58 +7 3 8 1,7 14-

279 165 55 




